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ORDER

Pursuant to the notice given by this Tribunal in relation of transfer of

proceedings from NCLT, New Delhi to NCLT, Jaipur representation is made on

behalf of the petitioner as well as the respondent namely OM Prakash

Parasrampuria. It is represented by learned counsel for the respondent that since

appointment as a counsel of the respondent is recent some time may be granted

to receive instructions and to file reply to the petition. It is represented by the

leamed counsel for the petitioner that in compliance with the directions dated

05.06.2018 passed by NCLT, New Delhi Bench, an affidavit has been duly filed

with Dairy No. 4838/2018 dated2}.07 .2018. The same is available on record. Let



a copy of this affidavit also be made available to leamed counsel for the

respondent. Post the matter for filing the reply of the respondent on 02. 1 1 .2018.

(R. Varadharajan)
Member (Judicial)
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